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Central Adminis trative Tribunal
Frincipal Bench

G A Noo 1891/91
New Uelhi, this the 22nd day of September , 1995,

Hon'ble shri K.Muthukumar, Member (Pdminis;rative;
Hon'ble 3hri ¥.Suryaprakashsm, Member ( Judicial

Shri Netra Fral 3ingh,

Constable No. 1319/E,

s/0 shri Badan Singh,

H/o Jr. No. B-6, Vivek Vihar P 5.,

Delhio oo OAEJHliCant

(By s$hri A.S.Grewal, Advocate)

Ver sus
le The Coammissioner of Folice,Delhi
Delhi rolice Hegdquarters,
M.:3, Y Building, %.P.Estate,
New Qelhi,
2. Tne Deputy Commissioner of Folice,
Hexdquaters-1I,
Delhi Folice Headquarters, M.S. s Building,
1. F, Estate,
New Qelhi.. e e oo .:ieSyan ents.

(By ShriRajindra Pandita, Avocate)

Oder (Oral)
By Hon'ble Shri K.puthukumar, Member (A)s

Arplicant's counsel states that the respondents have
alreaiy deputed the applicant for training in Lower S3chool
Course as prayed for in the O,As and no further grievance
survivess Therefore, the O, A. has become infructuouys,

In view of the abﬁve, the Q.A, is disnissed as having

bectne infructuous. No cOst s,
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Member (J) Member (A)




